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DR. SUBRAMANIAM SWAMl: This 
is called subversion of the law. 

( Interruptions) 
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SHRI RAM VILAS PASWAN; How! 
is it a qu tion of honorariwn ? 

( Interruptions) 

SHRI P. K. THUNGAN : They are 
'- only wor king for this purpose. 

( Interruptions) 

SHRT RAM VILAS PASWAN : This 
. is a clear explo itat ion, Sir. 

( Interrup lions)· 

MR. SPEAKER: I am not allowing 
you. 

( Interruptions) 
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Charges for Bed Rolls 

*544. SHRI ARJUN SET [ : Will the 
Minister of RAlLWA YS be p~eased to tate: 

(a) wh ther there ha recently been an 
increa e in the charges for bcd-tolls supplied ' 
to the passengers in the railways; 

(b) jf so, to what extent; 

(c) haw many times thi increase has 
taken place during last five ye 1S, year-wise; 
and 

(d) whe1her t.he increase has been 
made on the recommendation of any Advi-
sory Board or th~ dec;s 'on Were taken by 
administrative authorities ? 

THE MIN1STER OF RAILWAYS 
(SHRI A. B. A.· GHANI KHAN rHAU~ 
DRURY) : A statement is laid on the T b'e 
of the House. 

HRI ARJU1~ S~THI: Mr. C'peaker, 
Sir l thank the Hon. Minister for reducing 
the bed roll charges from R . 10/- to R . 5/-
in the ca!:e of lst/AC 2 tier classc~ and 
from Rs. 5/- to Rs, 2/- in the case of IT 
class. 

SHRI A. T. PATIL : Mr Speaker, 
Sir, on point of information. The Hon, 
Min ister has sa:d: 'A statement is la 'd on 
this Tab!e'. It is' no t so. The an w rs al e 
given in parts (a) to (d.) 

SHRI A. B. A. GHA.NI K A 
CHAUDHURI : Mr. Spc ker, Sir, 1 thou; ht 
it was another question. 

( Interruption )) 

~IR. SPEAKER: It is a human error. 

SHRI SATJSH AGARWAL : Sir, the 
Hon. Minister seems to have rolled in a 
bed-roll. 

MR. SPEAKER No, the question 
paper was rolled. 
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HR A. B. A. GHANI KHAN 
C AU HURl: (a) and (b) H ving regard 
to the cost of bed roll, their maintenance 
and r :cing the charges for hire of the 
same were iner a ed in May 1982 from Rs. 
4,'. per b d roll per night or part thereof to 
Rs. 10/- p r b d r 11 per n 'ght for passen-
g r travelling in lst/AC 2 tier ,cIa s and 
from Rs. 1.50 to 5/. per bed roll per night 
or part thereof for, passengers travelling in 
II cla s. H we\er, on receipt of several 
Tepre entat:on against the ri~e, the hire 
charges f bed rolls were r duced in August 
1982 from Rs. 10/- to Rs. 5/- per bed roll 
per night for pa enger travelling in 1st 
claS /AC 2 tier and from R~, 5/- to Rs. 2/-
per bcd roll per night for pas engers travel-
ling in nnd class. 

(e) Only once in May 1982. 

(d) It was an administrative decision. 

SHRI ARJUN SETHI: I said earlier 
that I thanked the hon. Minister for hav 'ng 
re ponded to the demand of the people. 
However, I would like to know from h'm 
what additional facilities the Railway 
Administrafon has provided commensurate 
with the increase in the charges for the bed-
roll, because it is our common experience 
that worn-out blanket, bed-sheets etc. are 
being provided to p ssengers. 

( i1lterruptions) 

MR. SPEAKER: It is only a question 
a~ut bcd~roll . 

SHRI A. B.A. GHANI KHAN 
CHAUDHURI : What we have done is that 
there ueed to be a con-,p laint that the 
pa senger were not getting enough bed-rolJs 
We are trying to supply pa senger with 
ad quate number of bed-rolls, 0 that there 
is no complaint , That is all we are trying 
to do. 

SJ-lRI ARJUN S THI : The hon. 
Minister has said that it j an administrative 
d cision. In th cas of incr a e in fares and 
fre ight., the Min: ter has come to the House 
to propo ~e the increa e and take the 
approval of ParI iament. n this particulc:tr 
case, what i the halm if he comes to Parlia-

ment with the proposal, so that tre propo al 
for increased charges can get approval from 
Parliament ? 

SHRI A. B. A. GHANI KHAN 
c;HAUDHURI: It was done in May 1982, 
once. It was actually an admin 'strative 

cision which they took. They d 'd it. 

SHRI AMAL DATTA: I think the 
Minis1er should be aware that the number 
of bed-rolls prov:ded for a full train of 
A.C.-2-tier and First Class p:lssenger is 
very a inadequate. A number of pas(' D-

gers come wiu\ the exp c1at ion of having 
a bed-roll. Ultimately, they do not get any 
thing; and having pa ' d a First CJas or 
A. . fare, they h:Lve to sh:ver in cold, p rti-
cularly in the A. ., complrtments. In the 
long-distance trains, especially between 
Howrah and New De'h i, it is pra tically 
not prov:ded. For a total of 41 p .l sanger. e 
only four bed-rolls are there. Will this 
situat:on be remed 'ed by the M 'n's'er ? 

SHRI A.B,A. GHANI KHAN CHAU. 
DHURl : I have said earlier that I do admit 
that the bed-rolls were not adequa~ e. Now 
I am trying to increa e the number so that 
it becomes adequate, I think very soon the 
bon. :rvfember will know from his own 
exper!ence th'lt th:ngs have improved. (cnds) 

Reappearance of Yaws 

*545. SHRI MADHAVRAO SCINDIA: 
WilJ the Minister of H ALTH AND FAMJ-
L Y WELFA be pleased to tate: 

(a) whether jt is a fact that the World 
Health Organisation had alerted the 
Government against the reappearance of 
yaws, a skin disease prevalent in the coun ... 
try before 1950; and 

(b) jf so, the steps taken i by the GOvern-
ment to check it ? 

THE DEPUTY MINISTER IN TIIE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI KUMUDBEN M. 
JOSH : (a) and (1)) The World Health 
Organisation has not alerted the Govern .. 




